








The MoEF & CC vide letter no. F.No. L-l101I 14312020-

IA.II (D dated 24n June 2021, (Copy is enclosed as

Annexure - ff), has directed the Regional Officg
MoEF &CC, Raipur to take appropriate action based on

the decision of the Hon'ble Supreme Court in Civil
Appeal No. 336912020. The Civil Appeal No.

336912020, Shobha Chemical Industries Pvt. Ltd. v/s

Udit Jagat & Ors is presently sub-judice in Hon'ble
Supreme Court. The Lawful action will be taken as per

the decision of the Supreme Court in Civil Appeal No.

3369D020.

The Hon'ble NGT vide order dated 25.11.2020 has directed the committee to

decide in the matter within two months. The necessary direction from Ministry

of Environment, Forest & Climate Change, New Delhi has been received vide

letter no. F.No. L-l l0l1 /4312020-lA.ll (I) dated 24e June 2021. Tlne report is

finalized thereafter and is being presented forjustification ofcompliance.

(Dr. R. P. Mishra)

Scientist 'D'
Central Pollution Control Board

Bhopal

(Dr.B u

Scientist , Raipur

MoEF&CC,
Govemment of India

)

(Manish Kashyap)

Regional Officer

Regional OfIice, CECB

Raipur


















































































